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1 2 3
28.  Tamil Nadu 18
29.  Telangana 0
30.  Tripura 5
31.  Uttar Pradesh 0
32.  Uttarakhand 8
33,  West Bengal 17
34.  Dadra and Nagar Haveli 0
35.  Daman and Diu 0
36. Andaman and Nicobar Islands 0
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Disposal of cases by Family Courts

1488. SHRI T. K. RANGARAJAN : Will the Minister of LAW AND JUSTICE be
pleased to state :

(a) the number of Family Courts in the country, State-wise,

(b) the number of cases pending in these Courts, since last five years, State-wise;
and

(¢) the number of cases disposed of in these Courts during the last three years,
State-wise?

THE MINISTER OF LAW AND JUSTICE (SHRID.V. SADANANDA GOWDA):
(a) to (c) As per the reports received, a State-wise number of Family Courts functioning in
the country is given in the Statement-1 (See below). The number of cases pending in these
Courts and the number of cases disposed of in these courts during the last three years is
given in the Statement-I1 (See below).

Statement-1

Number of Family Courts functional

S.No. Name of the State Number of Family Courts
functional in the State

1 2 3

1. Andhra Pradesh + Telangana 27

2. Arunachal Pradesh -

3. Assam 02

4. Bihar 32
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1 2 3
5. Chhattisgarh 17
6. Delhi 14
7. Goa -
8. Gujarat 18
9. Haryana 06

10. Himachal Pradesh -
11. Jammu and Kashmir -

12. Jharkhand 20
13. Karnataka 24
14. Kerala 28
15. Madhya Pradesh 38
16. Mabharashtra 22
17. Manipur 04
18. Mizoram 04
19. Meghalaya -

20. Nagaland 02
21. Odisha 17
22. Punjab -

23. Puducherry 01
24, Rajasthan 28
25. Sikkim 04
26. Tamil Nadu 14
27. Tripura 03
28. Uttar Pradesh 75
29. Uttarakhand 08
30. West Bengal 02

31. Andaman and Nicobar Islands -
32. Chandigarh -
33. Dadra and Nagar Haveli -
34. Daman and Diu -
35. Lakshadweep -
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Statement-11

Number of cases disposed of/pending in Family Courts

S.No. State Cases disposed of Cases pending
during the year

2012 2013 2014
1 2 3 4 5 6
1. Andhra Pradesh + Telangana 9996 10209 12267 18838 (as on end of 2014)
2. Assam 6804 8535 10977 18044 (as on 31.12.2014)
3. Chhattisgarh 8015 8448 8496 Not indicated
4. Delhi 10446 12000 20923 27687 (as on 01.01.2015)
5. Gujarat 11735 12953 15910 28384 (as on 31.01.2015)
6. Haryana 8233 9130 9151 12059 (as on 31.01.2015)
7. Jharkhand 4747 6249 8241 14914 ( as on January 2015)
8. Karnataka 12541 15480 16690 23285 (as on 01.02.2015)
9. Kerala 40499 54215 47525 52541 (as on 31.12.2014)
10.  Maharashtra 22469 23022 22812 31075 (as on 31.01.2015)
11. Manipur 614 727 815 701 (as on 31.01.2015)
12, Mizoram 98 157 119 133 (as on 31.12.2014)
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1 2 3 4 5 6

13.  Madhya Pradesh 11782 13196 21569 26363 (as on 26.2.2015)
14. Nagaland 13 15 12 19 (as on 31.12.2014)

15. Odisha 3816 5692 8926 22992 (as on 31.12.2014)
16.  Rajasthan 12874 21218 35183 54996 (as on 31.12.2014)
17. Sikkim 194 300 245 106 (as on 31.01.2015)

18. Tripura 1376 1709 1722 1673 (as on 03.03.2015)
19.  Uttarakhand 4990 6332 5879 7412 (as on 5.5.2015)

20.  Uttar Pradesh 34974 34758 114159 268776 (as on 31.12.2014)
21. West Bengal 547 387 313 1024 (as on 31.12.2014)
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